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Shri Ptumooac : May I know whether 
it is the policy of the Government not to 
approach non-offidal  bodies who  are 
t̂ rously working for the development 
of these  systems of medicine?

Shrimatl  Chendreeekluur  : I'hcy 
have been associated with other committeeŝ 
but this Conmiittcc of  Ministers was 
p̂ointed  by the Central Council to go 
into the question of formulating policy.

ShH M. L. Dwivcdi : May I know the 
temi3 of reference of this committee?

Shrimati  ChandraackhAr  : The 
terms of reference of the committee arc as 
follows:

(f) to survey the existing facilities of 
teaching in ayurvedic, unani  and 
homoeopathic systems of medicine;

(ti) to  reconunend specific measures 
to be taken to improve  facilities 
for training and tu establish uniform 
standards of education in these systems; 
and

(iVO to nud̂e suggestions for the regula­
tion of practice of these systems of 
medicine, including particularly the 
desirability of State control.

Shri Dhulekar : May I know what 
fiteps have been taken to implement the 
vecommendations of this committee which 
■set at Rajkot?

Shrimati  Chaadraaekhar : This 
oommittee was constituted last year when 
the Council met at Trivandrum.  This 
oommittee has not yet submitted the re­
port, as soon as they submit the report 
steps will be taken  to consider it.

Shfi  Ramacliaadra Reddi t May
1 know whether any or all of these Minis­
ters are doctors, hakims or voids ?

Shrimati Ghaadraaekhar : They arc 
not doctors, hakims or voids y but they are 
protogonisu of these systems of medidne.

Shri  Dhnlekar : May I know if the 
GoTemment hive fonnulttcd any icheme 
for the development of the ayurvedic 
system  of medidne in the second Five 
Year Plan and if so, will they lay it on the 
table of the House?

Shrimati  Chaitdraa«khar : Yes; 
we have evolved a scheme and the hon. 
Member is aware of that also.

WagoBa

*iais. Shri Bhamt Jha Asad; Will 
the Minister of Rauwajra be pleased to 
state:

(a)  the number of firms  is in India 
wiikh are supplying goods wagons  to 
the Indian RaTlWiys;

(b) whether  these firms  arc capibk 
®f supplying several  types of wagons; 
and

(c) the îtential capadty  of indim- 
ous production of wagons in the rolling 
stock  programme for 195̂-57?

The Depaty Mlniatar df Railway* 
and Tranpport (Shri Alaceaatt) :(i)
and (b). There are at present 8 nrms which 
are supplying goods wa l̂ to the Il̂dian 
Railways  and most of these firms are 
capable of supplying several  types of 
wagons.

* (c) About 15,000 to 16,000.

Shri Bhagwat Jha Asad :  What
percentage of our demand is being met by 
these  firms at present?

Shri Alagcaan : 1 should say almost 
all the demands for the ordinary eciVered 
and open wagons arc met bv these firms. 
Onl̂ some spedal p̂ts of wigotis,  we 
go in for import.  That also because ^ 
do not want to disturb the existing capa­
dty for the manufacture  of ordinary wa­
gons.

Shri BluiMat Jha AiM : I would 
like to know the reverse. What percentage 
of our demands is at present  being met 
by imports from outside?

Shri Alageaaii : Whatever is it, it is 
the same question.  The hon. Member is 
evidently anxious that most of our demands 
should be met by indimous manufacture.
I want to say  that that is the position.

Shri A. M. Thomaa : May 1 enouire 
whether the Railway Ministry has ptsced 
any proposal before the Planning Commit- 
sion to have a Sute  enterprise for the 
manufacture of warons, and if so, what 
will be its capacity ?

Shri Alageaasi : It is our intention to 
tap the private sector for the manufacture 
or wagons. There is, at present, a oommtt- 
tee  going into this matter, for finding 
out the idle capadty and also  inducing 
the manufacturers to supply such artides 
as are needed by the Railways.  It is not 
our intention to set up any Government- 
owned factory for this purpose.

Shri Sarttifadhar Daa 1 How many 
of these firms  manufacturing  wagons 
are Indian and how many are European ? 
May I know if the Indian firms are m̂dl 
equipped for the manufacture of complete 
wagons?

Shri  Alageaaa :  At  present
orders  have been placed 00 eight firms. 
My information is that even the firms 
that bear old names, whkb were  once 
owned by non-Indians, are at  present 
owned by  Indians.
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Shri M« L. Dwlvedi : In view of the 
shortage of wagons, may I know whether 
the Government are running any factory 
at Government level to manufacture wa­
gons, and if so, what percentage of our 
demand is being manufactured at Govern­
ment level  and what percenuge at the 
private level ?

Mr, Deputy SpMikcr : He has already 
answered that there is no such thing.

Slvl Radlielal Vy«s : May I know 
wtether  it is a fact that the Hindustan 
Shipyard at Vizagapatam  has requested 
the rwlway  authorities to place an order 
for the manufacture of wagons with thfM, 
and if so, what action has been taken?

Shrl  Alagmn  : The  Hindustan 
Shipyard, as the House knows, manufac­
tures  ships.  It does not go in for  the 
aaanufacture of railway  wagons.

Shri lUdhelal Vyma : It docs.

Shri Jhm Ammd i How do
we prices of these wagons supplied by the 
Indian firms compare with the prices of 
those imported ?

Shri : I do not have the
comparative prices.  If the hon. Member 
fives separate notice, I can furnish the 
prices.

Minimum Wage*

*1214. Dr.  Satyawadl  : Will the 
be pleased to lav on 

the Table  of the House  a  statement 
showing the  work  done  by  the 
Advisory  Comminec  set up  by  the 
Central  GovernmcDt  for the revision of 
mimmum rates of wages in the  Cen­
tral undertakings?

P«puty  Minister  of Labour 
Ŝliri Abid All): A statement giving the 
information is laid on the Table of the 
Lok Sabha.  Appendix VII, annex-
urc No. 14I.
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Dr* Rama Rao : The statement gives 
the names of the employments and theif 
addresses.  May I know the recommen­
dations of this Committee regarding the 
tannery workers in Kanpur and the road 
consiiiiciii>n  workeis in Mysore?

Shri Abid Ali : Thai would be placed 
on tiic rable of the House if the hon. 
Member gives notice.

Dr. Rama Rao : 1 seek your guidancê 
Sir.  The question is about the work done 
by this Committee.  The statement laid 
on the Table of the House gives the names 
of the organisations and the address.

But the main subject of the recommen­
dations concern the revision of minimuni 
rates of wages.  What  recommendations 
they have given is not mentioned in the 
statement. My question is about  the 
recommendations  regarding the revision 
of minimum wages.

Shri Abid Ali : The main question is 
about  revision.  Details of which item 
does the hon. Member want?

Mr. Deputy-Speakcr : Does the state­
ment contain the work done by the Ad­
visory Committee in regard to the revision 
of minimum rates of wages in the Central 
undertakings ?

Shri Abid Ali : With regard to every 
one, then, I will place on the Table of the 
House another statement. It will be a kmg 
statement̂ Sir.

Mr. Deputy Speaker : Relating to all 
the work that has been done.

Dr. Rama Rao : 1 would request you 
to look into the...

The Miniater of Labour (Shri Khaat- 
dubhai Deaai): What is the  questioa
I would like to know?

Mr. Deputy-Speaker : If that contains 
only some items and not the whole work 
that has been done by the  committee 
in regard to revision of wages, the hon. 
Minister promises to lay a detailed state­
ment  in regard to that.

Dr. Rama Rao : May 1 know the 
recommendations regarding the tannery 
works at Kanpur?

Shri Abid Ali: The item is not noticed 
there.




